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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 07.03.2022 (MONDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM    

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 1528 of 

2021 in 

Competition App. 

(AT) No. 07 of  

2021 

 

Indian Laminate Manufacturers 

Association 

Vs. 

Competition Commission of India & 

Ors. 

 

M M Sharma  Swaroop George-R4 

Nidhi Raj Bindra-R8 

Rahul Gajera-R13 

J.C. Patel-R16 & R18 

Ramesh Kr. 

Chowdhary-R17 
    

   For Directions 

2.  Competition App. 

(AT) No. 22 of 

2019 

 

General Motors India Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Anand S. Pathak Neha Mishra 

 

   For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

(Ins) No. 822 of 

2021 

 

 

Rakesh Gupta & Anr. 

Vs. 

Nitin Narang  

Liquidator for Gupta Marriage Halls 

Pvt. Ltd. & Ors. 

 

Ashish Choudhury Abhishek Anand 

Mohak Sharma-R1 

4.  Contempt Case 

(AT) No. 29 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 789 of 2021 
 

Harish Bagla  

Vs. 

EVA Agro Feed Pvt. Ltd. & Ors. 

Ashish Choduhury Saurav Gupta 

Prag Maini 

Raghav Chadha 

Manju Bhutneria 

Rajshree Kajaria 

5.  Contempt Case 

(AT) No. 01 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 146 of 2020 
 

Dr. P. Mahalingam 

Vs. 

Muthoot Fincorp Ltd. & Ors. 

Saurabh Kalia Gautam Swaroop 

Kartikeya Jaiswal 

Gunjan Jindal 

6.  Contempt Case 

(AT) No. 03 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 757 of 2021 
 
 

Sunil Mohan Acharya 

The Liquidator of Amrit Feeds Ltd. 

Vs. 

EVA Agro Feeds Pvt. Ltd. & Ors. 

Sreenita Ghosh 

Thaker 

Bhargavi Kannan 

Kamal Sharma 

Rajshree Kajaria 

Varun Lamba 

Parag Maini-R1-R3 

 

   For Admission (After Notice) 

7.  Comp. App. (AT) 

(Ins) No. 1143 of 

2019 

 

Vidya Educare Pvt. Ltd. 

Vs. 

Agroha Colourtech Pvt. Ltd. 

Sanchit Garg Anand Singh Sengar 
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8.  Comp. App. (AT) 

(Ins) No. 636 of 

2020 
 

State Bank of India  

Vs. 

Vibha Agro Tech Ltd. 

 
 

Sanjay Kapur M. Srinivasan Rao 

9.  Comp. App. (AT) 

(Ins) No. 449 of 

2021 
 

Irshad Khan  

Vs. 

Ajai Kumar Singh & Ors. 

 

Ruchin Midha Aditya Gauri-R2 

10.  Comp. App. (AT) 

(Ins) No. 708 of 

2021 
 

 

 

Prozon Intu Properties Ltd. 

Vs. 

Amit Gupta, 

Liquidator of Provogue (India) Ltd. 

 

Dhiraj A. Philip Sumant Batra 

Pooja Mahajan 

Avinash Amarnath 

Savar Mahajan-R1 

11.  Comp. App. (AT) 

(Ins) No. 876 of 

2021 

 

Karun Sharma & Ors.  

Vs. 

Gulshan Kumar Gupta  

 

Jitender Chaudhary  Gulshan Kr. Gupta 

Sanjeev Kataria-R1 

Tarun Raj Arora-R2 

Jyoti Arora-R3 

12.  Comp. App. (AT) 

No. 42 of 2021 

 

Registrar of Companies, West Bengal 

Vs. 

Bhattacharyya Bottling Plant Pvt. Ltd. & 

Ors. 

 

Sumit Kumar Jaiswal Kamal Nayan-R1 

13.  Competition App. 

(AT) No. 11 of  

2021 

 

Steel Authority of India Ltd. & Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 

Samaksh Goyal Shama Nargis-R1 

Ashok Panigarhi 

Geetanjali-R2 to R7 

14.  Contempt Case  

(AT) No. 04 of  

2021 in Comp.  

App. (AT) No.  

99 of 2020 
 

Seth Chemical Works Pvt. Ltd. & Ors. 

Vs. 

Urmila Ray & Anr. 
 

 

With 

Soumya Dutta Shwetaank Nigam-

R1 & R2 

Ashish Choudhury 

15.  Contempt Case  

(AT) No. 06 of  

2021 in Comp.  

App. (AT) No.  

99 of 2020 
 

Urmila Ray & Anr. 

Vs. 

Seth Chemical Works Pvt. Ltd. & Ors. 

Dhruv Surana Soumya Dutta 

Avishek Guha for 

Contemnors 1-5 

          

    

   For Hearing 

16.  Competition App. 

(AT) No. 01 of 

2022 & I.A. No. 

122 of 2022 
 

(PH) 

Amazon.com NV Investment Holdings 

LLC 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Gopal Das Bhavan  Rishi Agrawala 

Sainyat Lodha-R1 

Raghav Shankar 

Pranjit Bhattacharya 

Mahesh Agarwal-R2 

Rajat Sehgal-R3 

17.  Competition App. 

(AT) No. 02 of 

2022 & I.A. No. 

127 of 2022 
 

All India Consumer Product Distributors 

Federation 

Vs. 

Competition Commission of India & 

Anr. 

 
With 

Heena George  Rishi Agrawala  

Manu Chaturvedi 

Shama Nargis  

Pavan Bhushan 

Ujwala Uppaluri 

Mahesh Agarwal 

Rishi Agrawala 
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18.  Competition App. 

(AT) No. 03 of 

2022 
 

Confederation of All India Traders 

Vs. 

Competition Commission of India & 

Ors. 

 

Rajat Sehgal Manu Chaturvedi 

Pavan Bhushan 

Hima Lawrence 

Mahesh Agarwal 

Samir Ali Khan 

19.  Comp. App (AT) 

(Ins) No. 61 of 

2020  
 

 

Sagar Shankar Bait 

Vs. 

Asset Reconstruction Company India 

Ltd. & Ors. 
 

 

Prashant S. Kejale Usha Singh-R1 

Manoj Kumar 

Mishra-RP 

20.  Comp. App. (AT) 

(Ins) No. 363 of 

2020 

 

NTCIL Real Estate Pvt. Ltd. 

Vs. 

Kannan Tiruvengadam & Ors. 

 
With 

Aastha Vishwakarma  Rishav Banerjee 

Saptarshi Mandal-

R1 

21.  Comp. App. (AT) 

(Ins) No. 364 of 

2020 

 
 

NTCIL Infrastructure Pvt. Ltd. 

Vs. 

Kannan Tiruvengadam & Ors. 

Aastha Vishwakarma  Rishav Banerjee 

Saptarshi Mandal-

R1 

22.  Comp. App. (AT) 

(Ins) No. 477 of 

2020 

 

Rahul Kumawat 

Vs. 

Bank of India & Anr. 

Sanyat Lodha Rajat Lohia-R1 

Rahul Parasram Puria 

Keith Varghese-R2 

23.  Comp. App. (AT) 

(Ins) No. 35 of 

2021 

 

Damont Developers Pvt. Ltd. & Anr. 

Vs. 

Brys Hotels Pvt. Ltd. & Ors. 
 
 
 

 
 

 

Vishal Ganda Abhishek Anand-R1 

Sandeep Goel-RP 

Vidhan Vyas-R2 

24.  Comp. App. (AT) 

No. 24 of 2021 

 

Ashish Jaiswal 

Vs. 

Registrar of Companies, Chhattisgarh 

 

Kamaljeet Singh  

25.  Competition App. 

(AT) No. 73 of 

2018 
 

Vishal Gupta  

Vs 

Competition Commission of India & 

Ors. 

 
 

Hrishikesh Baruah Rajdipa Behura-R1 

Deeksha 

Manchanda (R2-4) 

26.  Competition App. 

(AT) No. 79 of 

2018 

 

Hyundai Motor India Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 

Amitabh Kumar Neha Mishra 

 

 

 

 

 

 

  Copy to: - 
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